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[Shri Bapusaheb Parulekar]

Ministers of Karnataka and Maha-
rashtra to settle the dispute, but in 
the meantime the Government fell.

Five Members of the Karnataka 
Legislative Assembly belonging to the 
‘Maharashtra Ekikaran Samiti’ with-
drew their indefinite fast undertaken 
in Bombay in August last on the 
assurance of ■ the Chief Minister of 
Maharashtra that he would meet the 
Chief Minister of Karnataka and dis-
cuss the same. No effective steps 
have been taken so far. '

I, therefore, urge upon the Govern-
ment to take expeditious steps to set-
tle the Karnataka-Maharashtra border 
dispute pending for about 25 years, so 
that a source of tension between the 
two States is ended and people from 
the border areas are encouraged to 
join the nation’s mainstream of poli-
tical life.

(v) Su pply  o f  d ie se l  a n d  Ke r o se n e
OIL TO FARMERS OF EASTERN UTTAR
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( vi) PROPOSED INTRODUCTION OF ELEC-
TRONIC COMPUTER TECHNOLOGY IN THE 

“  NEWSPAPER INDUSTRY

SHRI INDRAJIT GUPTA (Basir- 
hat); Sir, a very dangerous situation 
is developing in the newspaper indus-
try with the proposed introduction of 
electronic computer technology. This 
advanced technological system has 
been introduced, in varying degrees, 
in some newspapers and the industry 
as a whole is going* to adopt this 
technology in a big way very soon.

This new development is bound to 
lead to unprecedented industrial con-
frontation between the employees and 
the managtment in an industry which 
is having more or less cordial'rela-
tions.

The Hindu has already introduced it 
fully. Some newspapers like the 
Times of India, Bombay, the Ananda 
Bazar Patrika and the Amrit Bazar 

. Patrika of Calcutta and the Indian 
Express of Bombay have introduced 
the new technology in varying deg-
rees. Attempts are afoot to introduce 
this new technology in the Statesman 
and other newspapers' also.

Several other newspapers including 
the Indian Expressf Delhi, and the 
Patriot, Delhi, have served notices to 
their employees about their intention 
to introduce the new technology with-
in a few months.

As a result of these developments, 
there is a direct threat of mass 
retrenchment and restriction of job 
potentialities in the industry.

The import of such machinery is at 
present allowed under th’e Open Gene-
ral Licence and the newspaper 
managements are rushing to put in 
orders for them. Realising the dan-
gerous consequence3 which would 
flow from this development 'in a 
country where the employment situa-
tion is already too bad, the Govern-
ment should put a blanket ban on the 
import of such machinery till this 
matter is thoroughly discussed among


